
207 Political and [ RAJYA SABHA ]        crisis facing the 208 
Constitutional Country 

[Mr. Deputy Chairman] 

The Committee recommended that from 
Monday, the 16th July, 1979, the House 
should sit up to 6 P.M. daily and beyond 6 
P.M., as and when necessary, for the 
transaction of Government business. 

 
The House then adjourned for 

lunch at fifty-six minutes past one 
of the clock. 

The House reassembled, after lunch, at 
three minutes past three of the clock, Mr. 
Deputy Chairman in the Chair. 

REFERENCE     TO  THE  REPORTED 
RESIGNATION BY MINISTERS 

REFERENCE   TO   THE     POLITICAL 
AND CONSTITUTIONAL CRISIS 

FACING THE COUNTRY 
SHRI BHUPESH GUPTA (West Bengal): 

Sir, I wish to make a submission here. We are 
obviously passing through a serious political 
and, if I may say so, C3nstitutionai crisis. It 
does appear that some of our good friends do 
not see—maybe they are in the midst of the 

event, and there- 

 


